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High Court of Tripura
Agartala

Order No. 80
Dated, Agartala, the 3™ July, 2015

Hon'ble the Chief Justice has been pleased to order that unless otherwise
expressly provided by law, henceforth, where each petitioner has a separate cause

of action even if questions of law and fact are similar, separate Writ Petitions have to
be filed.

By Order,
Sd/-

(A. Debbarma)
Registrar (Judicial)

July 3, 2015
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The Secretary, High Court Bar Association, Agartala;

The Secretary, Tripura Bar Association, Agartala;

The Advocate General, Tripura, Agartala,

The Asst. Solicitor General, Govt. of India, High Court of Tripura, Agartala,

The Public Prosecutor, High Court of Tripura, Agartala;

The Govt. Advocate, High Court of Tripura, Agartala;

The Registrar (Vigllance), High'Court of Tripura, Agartala;

The Registrar (Admn., P&M), High Court of Tripura, Agartala:

The Joint Registrar, High Court of Tripura, Agartala;

The Deputy Registrar(s), High Court of Tripura, Agartaia;

The Principal Secretary to the Hon'ble Chief Justice, High Court of Tripura, Agartala;
The Chief Librarian, High Court of Tripura, Agartala;

The Secretaries tp the Hon'ble Judges, High Court of Tripura, Agartala;

The Secretary attached with the Registrar General, High Court of Tripura, Agartala
The Assistant Registrar(s), ngh Court of Tripura, Agartala;

The System Analyst, Computer Section, High Court of Tripura, Aganala He is directed to
upload this order |n the website of the ngh Court of Tripura;

The Superintendent(s), High Court of Tripura, Agartala;

The Court Master(s), High Court of Tripura, Agartala,

The Sr. Grade Translator-cum-l/c. Paper Book Section, High Court of Tripura, Agartala;
The Bench Clerk(s), High Court of Tripura, Agartala;

All the Dealing Assistants (Bench Section), High Court of Tripura, Agartala;

Notice Board of the Court- house and '

Order File. | L
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(A. Debba n‘Eﬁ
Registrar (Jydicial)



